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Central Administrative Tribunal, Principal Bench
original Application No.1352 of 2001
New Delhi, this the day of 28th May,2001

Hon’ble Mr.V.K.Majotra, Member (Admnv)
Hon’ble Mr.Kuldip Singh, Member(J)
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Surinder Nath Mishra
i D.N.Mishra,

tatT Canteen
way

—
pust
-}

"~ -
o
=or
i

@
1]
=%

i -

=
=i
- Qi

—d r;' ail
SO (1}

:I
ct AW
W

X - Z
ct =
-t
o =
T

<
w

-Petitioner

—
—
—h

ate Shri S.K.Sawhney)

cL
<
(@]
¢
s}

<

Veirsus

1. Union of India through General Manager,
Norther Railway, Baaroda House New Delhi.

2. Divisional Railway Manager, Northern

Railway, Chelmsford Road, DRM OiTice, New

Delhi.
3. Senior Division Personnel Officer,.

Northerrn Railway DRM Office, ChelmstTord

Road, New Delhi. -Respondents

ORDER (Oral).
By Kuldip Singh, Member(J)
in this 0.A. the appiicaint has sought a

direction to respondents to promote him to the upgraded

post of Manager in the scale of Rs.5000-8000. Applicant
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respondents. They should consider the representation o

the applicant dated 14.5.2001 and pass a speaking and
reasoned order thereon and while considering the
applicant’s representation dated 14.5.2001 respondents

Supreme Court dated
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(vVv.K.Majotra)
Member (J) ' Member (Admnv) @




